
DAILY REPORT OF PREVENTIVE MEASURES FOR COMBATING THE
IMPENDINGTHREATOFNOVELCORONAVIRUS.

DATE:08/07/2020

1) RegistrarGeneralalongwithotherOfficersoftheRegistrytalked

totheDistrict&SessionsJudgesofthe JudgeshipsoftheStateofBihar

on telephone andenquiredabouttheprevailingsituationintheDistrict

Courts.Thedetailsofthetelephonicinteractionmade withtheDistrict&

SessionsJudges arementioned here-in-below:

i)Araria:System isreportedtoberunningsmoothly.

ii)Aurangabad:System isreportedtoberunningsmoothly.

iii)Ara:System isreportedtoberunningsmoothly.

iv)Banka:System isreportedtoberunningsmoothly.

v)Bhagalpur:System isreportedtoberunningsmoothly.

vi)Buxar:System isreportedtoberunningsmoothly.

vii)Begusarai:System isreportedtoberunningsmoothly.

viii)Darbhanga:System isreportedtoberunningsmoothly.

ix)EastChamparan(Motihari):System isreportedtoberunningsmoothly.

x)Gopalganj:System isreportedtoberunningsmoothly.

xi)Gaya:System isreportedtoberunningsmoothly.

xii)Hajipur:System isreportedtoberunningsmoothly.

xiii)Jamui:System isreportedtoberunningsmoothly.



xiv)Jehanabad:System isreportedtoberunningsmoothly.

xv)Kaimur(Bhabhua):System isreportedtoberunningsmoothly.

xvi)Katihar:ItisreportedbytheDistrict&SessionsJudge throughe-mail
dated8.7.2020thatafterhavingfoundthreestaff(DataEntry
Operator,AccountantandOrderlyPeon) andtwo learned
Advocates COVID positive,theCourtsrunningonphysical
modeatCivilCourt,Katihar,aswellasSub-divisionalJudicial
Court,Barsoi,havebeensuspendedfor9.7.2020&10.7.2020
for thepurposeofsanitizationoftheCourt'sbuildings.In
thisconnection,Hon'bleInspectingJudgehasbeenapprised.

xvii)Khagaria:System isreportedtoberunningsmoothly.

xviii)Kishanganj:System isreportedtoberunningsmoothly.

xix)Lakhisaria:System isreportedtoberunningsmoothly.

xx) Madhepura:System isreportedtoberunningsmoothly.

xxi)Munger:System isreportedtoberunningsmoothly.

xxii)Muzaffarpur:System isreportedtoberunningsmoothly.

xxiii)Madhubani:System isreportedtoberunningsmoothly.

xxiv)Nalanda:System isreportedtoberunningsmoothly.

xxv)Nawada:System isreportedtoberunningsmoothly.

xxvi)Patna:System isreportedtoberunningsmoothly.

xxvii)Purnia:System isreportedtoberunningsmoothly.

xxviii)Saharsa:System isreportedtoberunningsmoothly.

xxix)Samastipur:System isreportedtoberunningsmoothly.



xxx)Sasaram:System isreportedtoberunningsmoothly.

xxxi)Sheikhpura:System isreportedtoberunningsmoothly.

xxxii)Sheohar:System isreportedtoberunningsmoothly.

xxxiii)Sitamarhi:System isreportedtoberunningsmoothly.

xxxiv)Siwan:System isreportedtoberunningsmoothly.

xxxv)Supaul:System isreportedtoberunningsmoothly.

xxxvi)Saran:System isreportedtoberunningsmoothly.

xxxvii)WestChamparan:System isreportedtoberunningsmoothly.

2) ThenumberofcasesmentionedinwritingonE-mailIDprovided

forurgent hearingandthenumberofprayersallowedbyHon'bleMr.

Justice Dinesh KumarSingh and Hon'ble Mr.Justice HemantKumar

Srivastavaalongwiththetotalcaseslistedtodayaswellasfiledthroughe

-filingtodayarehereunderinthetablebelow:
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685 576 3221 320 90

3) RegistrarGeneralandotherofficersoftheRegistrymadeinspection



ofthecampusofthePatnaHighCourt. AsreportedbytheCourtOfficer,

nodeadcrow/birdhasbeenfoundinandaroundthecampus.

4) RegistrarGeneralenquiredfrom the Doctors ofthePrimaryHealth

Centre,PatnaHighCourt,aboutthenumberofpatientswho came tothe

Hospital.Itwasreportedthatfortyone patientscametothe Hospital,

whoweredulyattendedbutnonewashavinganysymptom ofCOVID-19.




